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GOVERNMENT OF INDIA
MINISTRY OF HOUSING AND URBAN AFFAIRS
LOK SABHA
UNSTARRED QUESTION NO. 1634
TO BE ANSWERED ON NOVEMBER 28, 2019

RELEASING OF FUNDS UNDER AMRUT SCHEME

NO. 1634. SHRI PASHUPATI NATH SINGH:

(a)

(b)
(c)

(d)

SHRIMATI ANNPURNA DEVI:

Will the Minister of HOUSING ANDURBAN AFFAIRS be pleased
to state:

the funds released under AMRUT scheme to Jharkhand during
the last three years;

the funds utilised out of the funds released;

the funds allocated and utilised in Jharkhand, sector-wise and
city-wise; and

the number of people benefitted from the above scheme?

ANSWER

THE MINISTER OF STATE (INDEPENDENT CHARGE) IN THE
MINISTRY OF HOUSING AND URBAN AFFAIRS
(SHRI HARDEEP SINGH PURI)

(a) & (b) Central Assistance released for implementation of
projects under Atal Mission for Rejuvenation and Urban
Transformation (AMRUT) scheme to Jharkhand during last three
years and funds utilized out of funds released is given in the table

below:



(Amount in rupees in crore)

Description F.Y.2016-17 | F.Y.2017-18 | F.Y.2018-19

Central Assistance 33.16 52.48 84.00
released

Utilisation Certificates 33.16 52.48 26.71
received

(c) Under AMRUT, Central Assistance is not allocated /released
sector-wise or city-wise. Central Assistance is released against the
approved State Annual Action Plans (SAAPs). For the State of
Jharkhand, the Ministry has approved SAAPs amounting to
Rs.1,245.74 crore for the entire Mission period, which includes
committed Central Assistance of Rs.566.17 crore. As on date,
Central Assistance amounting to Rs.332.45 crore has been released
to Government of Jharkhand for AMRUT projects, out of which State
Government has submitted Utilization Certificates for Rs.139.94
crore.

(d) Seven cities of Jharkhand have been selected under AMRUT
covering a population of 30 lakh as per census of India, 2011.
However, details of beneficiaries under AMRUT is not maintained in

the Ministry.
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